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VNdaettaft of Coup* M b WmU
Furnace Stage

9311.  SHRI A. K. ROY: Will the 
Minister of INDUSTRY be pleased to 
state:

(a) whether he has probed the pos­
sibility of making cement irom blast 
furnace slage to tide over the present 
cement famine in the country, and

(b) if so, progress made on this till 
today, facts in detail?

THE MINISTER OF  STATE  IN 
THE  MINISTRY  01-  INDUSTRY 
(SH3I  JAGDAMBI  PRASAD 
YADAV): (a) and (b).  Presumably 
the Question refers to possibility  of 
making Cement from Blast  Furnace 
Slag as part of the efforts taken  by 
Government to tide over the prebent 
Cement shortage m the country. Blast 
Furnace Slag is already being used in 
the manufacture of Cement tn  tne 
country.  Most of the steel plants in­
cluding Bhilai, Durgapur,  Rourkela, 
and Bhadravati  already have  slag 
granulation plants.  The  granulation 
plants of TISCO and  Bokaro  are 
under erection. In line with the pre­
sent policy of tne  Government  to 
rapidly increase cement  production 
capacity in the country and to  have 
an economical utilisation of blast fur­
nace slag produced by steel  plants 
Government have been encouraging 
production of  blast  furnace  slag 
cement. A number of Cement manu­
facturers are already producing blast 
furnace slag Cement. The production 
of Slag Cement during the year 1974-
78 are as follows:—

Quantity

Tear (In lakh tonnes)

1974 18.47

1975 23.06

1970 31.86

1977 32.85

1978 *0.88

Units who have reported  produc­
tion of Slag  Cement  during  lS7tt 
are:—

1. A.C.C. Jamul.

2. A. C. C., Chaibasa.

3. A. C. C., Khilari.

4. A. C. C., Smdn.

5. Durgapur Cement Works.

6. V.I.S.L., Bhadravati.

7. Andhra Cement, Vijavwada.

8 Bagalkot Udyog Limited

9. Orissa Cement Limited.

10. Sone Valley Portland  Cement 
Limited.

11 Satna Cement Works.

12. Kalyanpur Lime and  Cement *
W&rks.

13. Cement Corporation of  KicUa,
•Mandhar.

Besides the above, SAIL has  pro­
posed estab! shment of Cement plants 
at Chilhati (Madhya  Pradesh)  and 
Rourkela (Orissa) for a total capacity 
of 16.70 lakh tonnes per annum  of 
blast furnace slag Cement.
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Representation on violent incidents in 
North-Eastern Region States

9313  SHRI SACHINDRALAL SIN- 
GHA  Will the  Minister of HOME 
AFFAIRS be pleased to state

(a) whether his Ministry received a 
number of representation  from  the 
M Ps of the North Eastern  Region 
States about a number of violent uici- 
dents in these States during the last 
three months,

(b) if so, the details of the repre­
sentations received,

(c) whether he  will convene a 
meeting of the Chief Ministers  and 
the Home Ministers  of these States 
to discuss th# Law and order situation 
of these States, and

*ti) if so when9

Tffifc MINISTER OF STATE Hi 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDALj:
(a) and (b)  During the last three 
months only one such letter regard­
ing incidents  on  Assam-Nagaland 
border was receieved

(c) & (d) During February—.April,
1979, the Home Minister  visited all 
the North-Eastern  States/UTs and 
had an opportunity of discussing the 
law and order situation with the res­
pective Chief Ministers Besides,  the 
convened meeting’  with the Chief 
Ministers  of  Assam, Nagaland and 
Arunachal Pradesh  on 10, 11 & 12 
April 1979 and again discussed, inter 
aha matteis  relating to law  and
order in those States
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